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the Monthl y Journal of Industry and Trade 
Copies of these publicat ions are supplied to 
the Library of the Parliament. 

(b) The Industries (Dev. & Reg.) Act, 
1951, does not provide for withdrawal of 
licences. If a Iieansee fail to establish or 
take effective steps for the establishment of 
the Industrial Undertaking within the peri-
ods specified in the licence, or such period 
for which validity of a licence may be ex 
tended, the GoveCl:ment may revoke the 
licence, after giving an opportunity to a 
licensee to state his case. Details of the 
licences revoked are also published in the 
Journals mentioned above. 

Saboteurs In Heavy Macblne Building 
Plant, Rancbi. 

79. SHRI BABURAO PATEL: Will the 
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to state: 

(a) the names and designations of the 
six employees who were charge-sheeted by 
the Police for setting fire to the Heavy 
Machine Building Plant at Ranchi in January, 
1964; 

(b) the specific charges against these 
saboteurs and the sections under which they 
are being Prosecuted before the Sessions 
Court, Ranchi : 

(c) Whether it is a fact that th .. e sab-
oteurs were financed and set up by the Pakis-
tan High Commission in India; 

(d) if so, the precise steps taken by 
Government to prevent similar sabotage by 
pakistan or pakistani agents in future; and 

(e) Whether any Hindu employees were 
involved in the fire incident and if 50, there 
names ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI K. C. PANT): 
(a> No penon was charge sheeted by 
the Police in the case of fire which occurred 
in the Heavy Machine BuiJdioa Plant at 
RaDchi in January, 1964. This particular 
cue was held, after police investiption, to 
he an tlCcident. 

(b) to (e). Do not arise. 
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